300  Leave of [RAJYA SABHA] Absence

STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON LABOUR
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@i Statement showing further action taken by the Government on the
recommendations contained in Thirticth Action Taken Report (Fifteenth
Lok Sabha) of the Committee on the recommendations/observations
contained in the Seventeenth Report (Fifteenth Lok Sabha) on 'Welfare
of Beedi Workers'; and

@) Statement showing further action taken by the Government on the
recommendations/observations contained in Thirty-fourth Action Taken
Report (Fifteenth Lok Sabha) of the Committee on the recommendations
contained in the Twenty-ninth Report (Fifteenth Lok Sabha) on
Demands for Grants (2012-13)' of the Ministry of Textiles.

...(Interruptions)...

STATEMENT BY MINISTER

Status of implementation of recommendations contained in Department-related
Parliamentary Standing Committee on Finance

THE MINISTER OF STATE OF THE MINISTRY OF CORPORATE AFFAIRS
(SHRI SACHIN PILOT): Sir, I make a statement regarding Status of implementation
of recommendations contained in the Fifty-fifth Report of the Department-related
Parliamentary Standing Committee on Finance on Demands for Grants (2012-13)
pertaining to the Ministry of Corporate Affairs.

...(Interruptions)...

LEAVE OF ABSENCE

THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): I have to
inform Members that letters have been received from Ms. Rekha stating that she is
unable to attend the sittings of the House during the first part of the Budget
Session due to certain professional commitments. She has, therefore, requested for



